
GOVERNMENT OF INDIA 
MINISTRY OF HOUSING & URBAN POVERTY ALLEVIATION 

 

LOK  SABHA  
STARRED QUESTION  NO. 393 

 

TO BE ANSWERED ON DECEMBER 14, 2016 
 

HOUSING FOR ALL SCHEME 
 

No. *393     SHRI GODSE HEMANT TUKARAM: 
 

Will the Minister of HOUSING AND URBAN POVERTY 

ALLEVIATION be pleased to state: 

(a) whether States have undertaken detailed assessment to 

ascertain the demand of houses to be built under the Housing for All 

scheme;  

(b) if so, the details thereof, State/UTwise including the State of 

Maharashtra; and  

(c) whether the time-frame to complete the process of actual 

demand of houses has been finalised and if so, the details thereof? 

 

ANSWER 
THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION 

[SHRI M.VENKAIAH NAIDU] 
 

(a) to (c): A Statement is laid on the Table of the Sabha. 

******  

 

 

 

Contd…. 
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STATEMENT 
 

STATEMENT REFERRED TO IN REPLY TO LOK SABHA STARRED 

QUESTION NO. 393* FOR 14.12.2016 REGARDING “HOUSING FOR 

ALL SCHEME” 

******* 
 

(a) to (c): As on 08.12.2016, demand of 110,02,231 houses have 

been assessed by the States/UTs under Pradhan Mantri Awas 

Yojana-Housing for All (Urban) Mission.  A demand of 265,061 

houses has so far been assessed by the State of Maharashtra under 

the PMAY (U) Mission. 

State-wise details of indicative demand assessment reported by the 

States/UTs including the State of Maharashtra are at Annexure. 

 

****** 

 

 

 

 



Net Demand assessment for Houses

1 Uttar Pradesh                                           18,86,040 
2 Maharashtra                                             2,65,061 
3 West Bengal                                            10,20,754 
4 Andhra Pradesh                                             8,73,446 
5 TamilNadu                                             7,91,807 
6 Bihar                                             1,16,315 
7 Rajasthan                                             2,72,664 
8 Madhya Pradesh                                             9,31,926 
9 Karnataka                                           11,91,878 

10 Gujarat                                             8,53,331 
11 Jharkhand                                             2,26,891 
12 Kerala                                             1,25,052 
13 Haryana                                             1,49,798 
14 Orissa                                             6,78,495 
15 Punjab                                                63,960 
16 Chhattisgarh                                             1,80,022 
17 Goa                                                       19 
18 Telangana                                             6,17,349 
19 Assam                                             1,30,891 
20 Nagaland                                                36,188 
21 Uttarakhand                                                38,752 
22 Jammu & Kashmir                                             1,21,819 
23 Manipur                                                28,504 
24 Himachal Pradesh                                                12,934 
25 Tripura                                                49,409 
26 Arunachal Pradesh                                                12,021 
27 Meghalaya                                                  3,568 
28 Mizoram                                                35,081 
29 Sikkim                                                  9,142 
30 Delhi (UT)                                             2,55,961 
31 Puducherry (UT)                                                  1,803 
32 D&N Haveli (UT)                                                       16 
33 Chandigarh (UT)                                                  3,560 
34 Daman & Diu (UT)                                                       14 
35 Lakshdweep (UT)                                                       -   
36 A&N Island (UT)                                                17,760 

110,02,231                                        

Annexure to LSSQ No 393 due for 14.12.2016
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Total : 

States / UT wise details of indicative demand assessment

as on 8th Dec 2016

Sr. No. State

O/o ‐ Deputy Chief (MIS)
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